
 

CENTRAL ADMINISTRATIVE TRIBUNAL  
 HYDERABAD BENCH 

           HYDERABAD 
 

OA/21/231/2017                                Dated: 09/09/2019  
 
Between 
 
1. Vandana Mansanpally, 

D/o. M. Venu Gopal,  
Age 28 years, Postal Assistant, 
Circle Office, Telangana Postal Circle Office, 
Hyderabad – 500 001. 

2. S. Reshma, D/o. S.M. Subhani, 
Age 27 years, Postal Assistant, 
Circle Office, Telangana Postal Circle Office, 
Hyderabad – 500 001. 

3. M. Revathi, D/o. Late M. Nageswar, 
Age 22 years, Postal Assistant, 
Circle Office, Telangana Postal Circle Office, 
Hyderabad – 500 001. 

4. Chetna Deepak Naiya, S/o. Deepak Naiya, 
Age 28 years, Postal Assistant, 
Circle Office, Telangana Postal Circle Office, 
Hyderabad – 500 001. 

5. Subhala Tadavarty, D/o. T. Rama Rao, 
Age 28 years, Postal Assistant, 
Circle Office, Telangana Postal Circle Office, 
Hyderabad – 500 001.          ...  Applicants 

 
AND 

1. The Union of India rep. by its 
Secretary to Government, 
Govt. of India, Ministry of Communications & IT, 
Dept. of Posts – India, Dak Bhavan, Sansad Marg, 
New Delhi – 110 001. 

2. The Director General of Posts – India, 
Dept. of Posts, Dak Bhavan, 
New Delhi – 110 001. 

3. The Chief Postmaster General, 
A.P. Circle, Krishna Lanka, 
Vijayawada – 520 013. 

4. The Chief Postmaster General, 
Telangana Circle, 
Abids, Hyderabad – 500 001. 

5. The Postmaster General, 
Telangana Regional Office, 
Hyderabad – 500 001. 

                                   ...  Respondents 
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Counsel for the Applicants  :   Mr. M. Venkanna 
Counsel for the Respondents :   Mrs. K. Rajitha, Sr. CGSC. 
 
 
CORAM :  
 
Hon’ble Mr. Justice L. Narasimha Reddy, Chairman 
Hon’ble Mrs. Naini Jayaseelan, Admn. Member 
 
 

ORAL ORDER 
(Per Hon’ble Mr. Justice L. Narasimha Reddy, Chairman) 

 

  Learned counsel for the applicants and the learned counsel for the 

respondents submit that the subject matter of the O.A. is the same as the 

one in OA/21/227/2017.  The said O.A. was disposed of on 12.04.2019, 

refusing to interfere with the orders of transfer.  Hence, this O.A. is 

dismissed.  There shall be no order as to costs. 

 

 
(NAINI JAYASEELAN)  (JUSTICE L. NARASIMHA REDDY) 
MEMBER (ADMN.)             CHAIRMAN 
 
pv 


